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will be set up U.S.A. at all important 
plaecs in Punjab; 

(b) if so. whether a scheme has been 
formulated for the same; and 

(c) the names of such places·? 

The Deputy Minister in the Minis-
try of Food and Africulture (Shri 
A. M. Thomas): (a) No, Sir. 

(b) Does not arise. 

(c) Does not ari.o;e. 

Railway Schools 

1675. Shri Krishnapal Singh: Will 
the Minister of Railways be pleased 
to statc: 

(a) the number of schools of the 
Primary and Pre-Primary status bcing 
Tun by the Ministry of Railways with 
their locations; and 

(b) the number of studeTI.ts and 
tcaehing staff in each of these schools? 

The Deputy Minister In the Ministry 
Df Railways (Shri Shahnawaz KhaD): 
(a) and (b). lruonnation is Deint 
.collected and will be laid on the Table 
of the House in due course. 

Cateriag Establishme.ts 

1676. Shri Sldheshwar Prasad: Will 
the MinisteJ of Railways be pleased to 
s.tate: 

(a) whether it is a fact that the 
National Nutrition Advisory Com-
mittee has stated that the catering es-
tablishments run under the Ministry 
:are very poor; and 

(b) if so, the steps taken to ensure 
nutritive value of the food served? 

The Deputy MinIster in the MinIstr7 
of RailwayS (Shrt ShahDawaz Khan): 
«a) The proceedings of the Advisory 
Committee referred to are awaited. 

(b) Suitable steps. nece~ will be 
~onaldered on receipt ot the proceed-
ings. 
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Derailment of Goods Train 

1679. Shri p. C. Borooah: Will the 
Minister of Rallways be pleased to 
.tate: 

(a) whether it is a fact that a goods 
train collided with a stationary trol-
ley between Bayasam and Anakapalli 
in the Vijayawada region of the 
Southern Railway on the 4th March, 
1963 and got derailed; 

(b) if so, the loss of life and pro-
perty, it any; and 

(c) whether an inquiry has been 
D18de into the causes of the accident 
and if so, the result thereof? 

The Deputy Minister ill the MJm. 
try of Railways (Shrl S. V. Rama-
_amy): (a) Yes. The accident took 
place between Bayyavaram and 
.Anakapalle sta tioIlS. 

(b) There was no loss of life. Ap-
proximate cost of damage to Railway 
Property was Rs. 3,000. 

(c) According to the findings of the 
Departmental Enquiry Committee the 
accident was due to the lorry (material 
Trolley) having been placed on the 
track without adequate stePs being 
taken for its protection. 

12 Ms. 

PAPERS LAID ON THE TABLE 

ANNUAL REPoRT OF GANGA BaAILUliIIA-
PU"l'RA WATER TRANSPORT BoARD 

The Minister of 8hlppiD" in the 
ltIinistry 01 Tnmsport and Commllllf-
cations (8hri Raj Bahadur): I be, 
to lay on the Table a copy of the 
Annual Report of the Ganga Brahma-
putra Water Transport Board for the 
year 1962. [Placed in LiMa",. See 
No. LT-I085/63]. 

NATIONAL CO-OPERATIVE ~ 
CoRPORATION RuLIlS 

The Deputy Millister ill the MiJds-
try of Community Development and 
Co-operatioD (8hri B. S. Murthy): On 
behalf of Shri S. K. Dey. I beg to lay 
on the Table a copy of the Nationat 
Co-operative Development Corpora-
tion Rules, 1963, published in Notifica-
tion No. GSR 498 dated 23rd March, 
1963, under sub-section (3) of section 
22 of the National Co-operative 
DevelopmeITt Oorporntion Act, 1962. 
[Placed in Library. See No. LT-I086j 
63.] 

12.OZ Ms. 

ESTIMATES COMMI'l"I'n 

TuJ:RTy-TRIRD R!:PoRT 

Shri Dasappa (Bangalore): I beg to 
present the Thirty-third Report of 
the Estimates Committee on the Minis-
try of Mines and Fuel-Coal Control-
ler's Organisation, Coal movement, 
Coal Board, Coal WasherielJ, Coal 
Council ot India etc:, 




